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MR SPEAKER: You have already 
mentioned. 

SHRI S. D. PATIL: They have also 
observed that the number of cases 
where anticipatory bail is granted ean, 
by no stretch of imagination, be ::.sso-

.. ciated with political rivalry, but is d1Je 
to the fact that advantage of this pro-
vision is being taken by persons •'on-
cerned in criminal activifies. 

I have not got the break-up af 1he 
figures of smugglers and others. 

News item captioned "Hindustan 
Photo Films a Parasite on the Film 

Industry" 

*'411. SHRI SUR.ENDRA BIKRAM: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government's attent:on 
has been invited to the fact that 
Hindustan Photo Films is a par2site 

.on the film industry as published in 
Times of India of 14th Novembe~., 1971; 

·.and 

(b) if so, the reaction of Government 
·thereto? 

THE MINISTER OF INDUSTHY 
·(SHRI GEORGE FERNANDES): (a) 
and (b). The allegations contained in 
·the news item published in the Times 
of India of 14th November, 1977 are 
incorrect as there ':las been in the past 
·few years, significant improvement in 
the performance of the Hindustan 
Photo Films Mfg. Co. in terms of pro-
•duction, productivity, profitability:, 
technological improvements and 10wn-
ing of rejection levels. 
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saRI C. N. VISWANATHAN: Is it 
a fact that the Hindustan Photo Films 
is importing raw materials films and 
other thir\gs from the Kodak, a Ger-
man firm and market them in the 
name of Hindustan Photo Film? I 
want to know how many lakhs worth 
of imports of raw materials are taking 
place. 

SHRI GEORGE FERNANDES: I 
will require notice to give the exact 
quantum of the import of raw mate-
rial. The fact is that they import 
films and cut these down to smaller 
~b::es and market them. That 'is one 
aspect of the work. But that is not 
the only work they are doing. 
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SHRI GEORGE FERNANDES: I 
wi 11 need notice to gi\'e the capital 
structure of the company. I do not 
have it at the moment. 

DR. BIJOY :MONDAL: H'industan 
Photo Films is producing substandard 
films and not only that, it is mixing 
the substandard films with the films 
1mported from the Kodak or a German 
Democratic Republic firm and is then 
distributing them. Then, Sir, I know 
the distribution also is not evenly dis-
tributed in all parts of the country. 
Not only that, it is also making huge 
profits un the imported films and 
allo .... 

MR. SPEAKER: Please put your 
questton. 

DR. BIJOY MONDAL: .... though 
film bei.t.1g an essential commodity, it 
is charging heavy excise duty. In 
view of all these things, I want to 
know from the Minister whether he is 
thinking of makiug an inquiry into 
these mattters. Not only that, I want 
to know from him whether, in view of 
substandard films being produced by 
this firm, he will allow the imports to 
continue. And also I would like to 
know what is the percentage of im-
ports? 

SHRI VAYALAR RAVI: It is an al-
legation, Sir. 

SHRI GEORGE FERNANDES: In 
so far as the production itself is con-
cerned, as I said, we produce a parL 
of the films and import a large num-
ber of jumbos and then they are 
proc·essed and sold fo the market. I 
do not think it is possible to mix 
films. Either we are making standard 
and good films or we are not. 

The entire requirements of the filr" 
industry in this country ;1re met b1 
Hindustan Photo Films and ! presum: 
1 hat our films are doing very wd 
both in terms of production and alsc 
in terms of their exhibition. L~!"' 
year. Hindustan Photo Films nrnrket 

... ed abroad films worth about Rs. ';"(, 
lakhs and they were marketed in 
C'Ountries which have a 5rnse o! 
quality. Therefore. .this: suggestion, 
that it is all substandard is ~c•methin~ 
\\'liich does not stick. Of course, there. 
is a certain amount of rejections hu 
t'1ese rejections are ccx1sidered r.~ .. t 
ma! in this particular industry. 

So far as huge profits are cuncernec:. 
the fact is that in the last 4 ye3n 
this company has lost almo<;t B's. 10 
erores. So there are no huge prolitr~ 
In the last two years, the compan '; 
has made profits but without raisiP _·. 
the prices. In fact between 1974-fl 
there has been no increase in prictat: 
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Then about the question of market-
ing, it was in the hands of 3-4 families 
which had their establishments all 
over the country. We ha\•e taken 
over the marketing. They were mak-
ing a crore and a half of rupees over 
this year the years whereas 1he Com-
pany were making a loss of Rs. 2 
crore or so. So we have stop~etl the 
marketing by these people <•nd we 
have taken over marketi"'.lg in our 
own hands. There has ':Jeen in the 
last fey.· months a steady .:ittaek on 
the HPF. about its quality, abvut 
certain other matters. If the~e ar.: 
any specific complaints ~bout 

performance of HPF, about the 
blems of marketing etC'., it shall 
my duty to go into them. 

the 
j)I"J-

be 

SHRI VASANT gA.THE: Can :.·ou 
give names of these four ~amilic·:s~ 

SHRI GEORGE FERNANDES: 
would need notire. There ,vere four 
families which were !'overing the 
whole business. and e\'er sinr·e we 
took it over, there has bi."en lo\ of 
sniping at this compan.Y. 

SHRI VAYALAR R'AVI · s;,, 
reciuest the hon. Minister fo go thn~ugh 
the records and he wr,ulct finJ <1Ut 

tha'. I raised a pointed quesrir;!l c<1rlier 
about the distribution aspect of it f!n<1 
I took the then Minister to ;nsk ahout 
the distribution and bungling by the 
management. Ahout the prr.fl.,s may 
I know wheth~r these are due to the 
imported film distribution or is it due 
to the value of the production in the 
HPF? If it is not due to prorlLtC'tio11 
what is the need to start 0<r.other fac-
tory somewhere else? We are not 
able to put right the position in the 
production side. Then \\·h.v should 
we have another factory because I 
understand that the negolidi0!1 is 
going on and the process ;s going on? 

SHRI GEORGE FERNANDES: T'. 
is a fact that we are importin.,; h;;-
cause we are not manufacturin~ ali. 
our requirements. So far as irnpon 
is concen eel, these are imported. cut 

and sold, Regarding what portion <1f 
films make profits, whether X-ray or 
positive 0r negative etc. I would need 
notice. .I am prepared to examine 
that. As I said. the market has to be 
catered to and we do not allnw the 
import of films to all and sundry and 
so we allow the HPL to import it~ 
cu: it and market it. If it is ne('es-
sar~· to meet the expanding n'quire-
ments of the country to set up another 
factory we should certainly go Rhead 
\Yiih it. 

List of SC and S1.' 

>il'-11::. SHRI G. Y. KR'ISHNAN · Will 
the 1\linister of H0:\1E AFFAIRS be 
pleasPd to statC': 

1 al whel her nn,\· fresh lis~s '.l[ Schc-
doled Castes and Scheduled 
have been preparE>d after regional 
reslriC'tions for recognition were re-
moved hy thC' St·heduled Ca.:>1f.";; a[Jd 
Seheduled Tribes. Orders (Amend-
ment) Act. l!ii6; and 

(l · if so. the details thereof'? 

THE MINISTER OF ST ATE IN THE 
!\1INISTRY OF HOME AFFAIRS 
1SHRI DHANIK LAL IVIANDALI. (a) 
and (b). The Scheduled Ca~res ;ind 
Scht•f.uled Trib-,s Orders {An1enrl-
1nent) Act. 1!!76 wh1C'h h0s },l0 en 
brought to furcc with effect from 
the ::!7t!1 July, 1977, itself cont.1j,ns the 
fre:.h lists of Sc;ieduled Castes and 
Scheduled Tribes in respect of the 
various States. By this Act, area. 
restrictions have been removed with-
in the particular State for vario11s 
Scheduled Castes/Tribes except in a 
f('w cac:es where it was co.:sidercd 
n('C'l'ssnry to retain them. 

SHRI G. Y. KRISHN/\N: Sir, dw ing 
Scheduled Castes and Sche'.luled Tribes 
Amendment Bill, 1976, there wer~ cer-
tain amendments inade adding up to 
the list of Scheduled Castes and tr1hes. 
The hon. Minister had replied that the· 
synonyms can be added by n Go\'ern-




